TEKEN ON BOARD

THE HIGH COURT OF ORISSA, CUTTACK
LIST OF BUSINESS FOR SATURDAY, THE 31ST OCTOBER, 2026

COURT NO - VIII (4TH FLOOR)

THE HON'BLE MISS JUSTICE SAVITRI RATHO
(THIS BENCH WILL FUNCTION THROUGH HYBRID ARRANGEMENT (VIRTUAL/PHYSICAL MODE.)

Learned counsel desirous of appearing through Virtual Mode shall intimate the name, item number, case
details etc. to the Court Master through Mobile No. 9583704529 between 8.00 P.M. to 10.00 P.M. on the
previous date of the hearing of the case.

SUPPLEMENTARY LIST WILL BE TAKEN UP AFTER EXHAUSTION OF THIS LIST
FRESH ADMISSION

1. CMP/1668/2026 KAMLESH KUMAR SAROJ KUMAR DASH
[ ODHC010728332026 ] JHUNJHUNWALA S.S.RAY, S.P.DASH,
P/L V/S A.K.SRICHANDAN

ARUN KUMAR
JHUNJHUNWALA

2. CMP/1674/2026 SOMBARI SINGH SOUGAT DASH

[ ODHC010737722026 ] V/S S.K.DWIBEDI,R.HANS

(I.A. No.- 1843 of 2026 is at KALI CHARAN SINGH
Flag - 'A' for stay.) P/L

3. CMP/1677/2026 SWAMI DIBYANANDA AMITAV TRIPATHY
[ ODHC010726592026 ] SARASWATI A.K.BEHERA (3), S.K.SETHI
P/L v/s
SWAMI BRAJESHANANDA
SARASWATI
4. CMP/1678/2026 ACHYUTANANDA PRONOY MOHANTY
[ ODHC010742332026 ] ROUTRAY S.N.DASH, S.K.SAHU, K.T.MUDULI,
(I.A. No.- 1855 of 2026 is at V/s K.PANDA, P.PANI
Flag - 'A' for stay.) P/L TUNIPRIYA ROUTRAY
5. CMP/1679/2026 PAKEI MALLICK NARAYAN PRASAD PARIJA
[ ODHC010739912026 ] v/s A.K.MOHANTY, S.PARIJA, G.NIAL,
(I.A. No.- 1848 of 2026 is at P.K.SAHOO
Flag - 'A' for stay.) P/L NANDAKISHORE
MALLICK
6. CMP/1683/2026 NITAI CHARAN NANDA BIBHUTI BHUSAN MISHRA
[ ODHC010746252026 ] v/s A.MISHRA,S.ACHARYA,A.S.PATRA
P/L CH. ASHUTOSH MISHRA
7. CMP/1685/2026 KAMLESH KUMAR SAROJ KUMAR DASH
[ ODHC010728282026 ] JHUNJHUNWALA S.S.RAY, S.P.DASH,
P/L V/s A.K.SRICHANDAN
SAILESH KUMAR
JHUNJHUNWALA
8. CMP/1688/2026 PRAMILA SAHOO SUBHRANSU BHUSAN MOHANTY
[ ODHC010753342026 ] v/s S.MOHAPATRA
P/L NAGAMANI SAHOO
9. CMP/1693/2026 KHAGESWAR TANDI SUJAY SHANKER SINGHDEO
[ ODHC010395642026 ] v/s
P/L PRAMILA DURGA
10. CMP/1697/2026 BIBEKANANDA MISHRA RAMAKANTA MISHRA
[ ODHC010536512026 ] v/s H.NANDA,M.SUNA
(I.A. No.- 1283 of 2026 is at SATYA NARAYAN
Flag - 'A' for stay.) P/L AGRAWAL
11. CMP/1700/2026 ANANYA ANUSAYA AMIT PRASAD BOSE
[ ODHC010753582026 ] NAIK@PATEL D.SAHOO, S.SWAIN, D.K.SETHY,
(I.A. No.- 1883 of 2026 is at v/s A.PRASAD

Flag - 'A’ for stay.) P/L SABITRI PATEL



12.

13.

14.

15.

16.

17.

18.

19.

20.

CMP/1737/2026

[ ODHC010703242026 ]

(I.A. No. 1739/2026 is at Flag
for stay.) P/L
CMP/1738/2026

[ ODHC010775652026 ]

P/L

CMP/1752/2026

[ ODHC010780822026 ]

(I.A. No.1940/2026 is at Flag
'A' for stay.) P/L
CMP/1760/2026

[ ODHC010782592026 ]

P/L

CMP/1762/2026

[ ODHC010784792026 ]

P/L

CMP/1763/2026

[ ODHC010781472026 ]

(I.A. No.1943/2026 is at Flag
'A' for stay.) P/L
CMP/1774/2026

[ ODHC010788932026 ]
(I.A.NO-1966/2026 is at flag
"A" for stay.) P/L
CMP/1778/2026

[ ODHC010787262026 ]

P/L

CMP/1777/2026

[ ODHC010787442026 ]
(I.A.NO-1961/2026 is at flag
"A" for dispensing filing of
certified copy of Annexure-1.)
P/L

2 Taken On Board

PREMANANDA PRADHAN SANTOSH KUMAR NANDA
v/S M.DASH, C.DASH, P.K.SAHU,

A.NANDA, S.S.PRADHAN
JITENDRA PRADHAN

LINGARAJ JENA ALOK KUMAR PANDA

V/s S.DASH, S.BHUYAN, A.K.NAYAK,
S.MISHRA

MUSI BARIK (DEAD)

LAXMI BARIK AMIT PRASAD BOSE

V/S D.SAHOO, A.PRASAD, D.K.SETHY

CH. LAXMI NARAYAN

NAYAK

GOVINDA CHANDRA AJODHYA RANJAN DASH

SAHOO S.KAR, D.PATRI, S.SUBHAM,

V/s A.MISHRA

CHAIRMAN

KEONJHARGARH

MUNICIPALITY,KEONJHA

R

PRAMOD KUMAR DALAI ISRAIL KHAN

V/S

PRATAP KUMAR DALAI

BHAGATRAM PUJARI AMIT PRASAD BOSE
V/S A.PRASAD, D.SAHOO
BALARAM NAYAK

RAMAMANI JENA BISHNU PRASAD PRADHAN
V/S B.R.SAHU, S.L.SINHA
SULOCHANA SAHOO

UMESH CHANDRA PRAFULLA KUMAR BISWAL
JAGATI B.PRIYADARSHINI

V/s

SUBAL PATRA
FOR ORDERS

MANORANJAN BHUYAN SUDHANSU SEKHAR JENA
V/s A.SWAIN, S.PARIDA
KALPANA BEWA @

BHUYAN




